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MR. DEPUTY CHAIRMAN: Okay. That is over. Now, Calling Attention.

..(Interruptions)..
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MR. DEPUTY CHAIRMAN: Hon. LoP, you are a scasoned and experienced

...(Interruptions)...
sft IRT F"E: W, e FHT A9 919 g A . @@aE). .
MR. DEPUTY CHAIRMAN: Let me react to it. ...(Interruptions)...
Hl. ¥ 9T A1 HS IS, ..(JUH)...
sft wcfter =i s R, ...(@ET)...

MR. DEPUTY CHAIRMAN: I will allow you. ...(Interruptions)... I will allow
you. ...(Interruptions)... Hon. LoP is a very seasoned political leader. He himself was a
Minister. And now he is the Leader of the Opposition. The Chair cannot give a direction
other than what has already been given. The question is that the Government has made
it clear that they are trying to find a solution and they will come back to the House
as soon as possible. ...(Interruptions)... What more can I do? ...(Interruptions)... What
more can I do? I asked the Minister if he could give a timeframe. ...(Interruptions)...
He replied to that. ...(Interruptions)... What more do you want? ..(Interruptions)...
Now you allow the House to run. ...(Interruptions)... Let us proceed with the business.

...(Interruptions)... The Chair cannot do anything. ...(/nferruptions)...

SHRI SATISH CHANDRA MISRA: Sir, the Chair cannot be helpless.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: The Chair cannot give the direction to settle it within
a particular time. ...(Interruptions)... The Chair cannot do it. ...(Interruptions)... It is for
the Government to do. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Now also the Minister said the same thing.

...(Interruptions)... He will solve it as soon as possible. ...(Interruptions)...

1. Y™ T Fea: Heied, THadc o e § 'as soon as possible’ Th AT &
g ) B IHAT B ...(TITHTH)...

MR. DEPUTY CHAIRMAN: You all made your point. Now let us have the business.

...(Interruptions)... You have made your point. ...(Inferruptions)...
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MR. DEPUTY CHAIRMAN: I will have to adjourn the House. That is the only

way. ...(Interruptions)...
sft TRg FeE: W), W N 9 § f (amaEm)...

MR. DEPUTY CHAIRMAN: Plight of Indian workers in Iraq is a very important

subject. ...(Interruptions)...

3N IRT e R, A9 I A=) © o ... (aaaEm)...

MR. DEPUTY CHAIRMAN: You have made your point. ...(/nterruptions)... What

more do you want? ...(Interruptions)....
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MR. DEPUTY CHAIRMAN: Calling Attention is a very important subject.

...(Interruptions)...
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SHRIMATI KANIMOZHI (Tamil Nadu): Sir, I want to say something.
...(Interruptions)... They are talking about Hindi. ...(Inferruptions)... We want to know
what happens to regional languages of the States. ...(Inferrupftions)...

SHRI P. RAJEEVE (Kerala): Sir, I want to add one point to it. ...(Interruptions)...

SHRI NARESH AGRAWAL (Uttar Pradesh): Sir, I have one point of order.

...(Interruptions)...

SHRIMATI KANIMOZHI: Sir, we want to know about other Indian languages.
...(Interruptions)... What the Government of India ...(Inferruptions)...

SHRI NARESH AGRAWAL.: Sir, I have one point of order. ...(Interruptions)... It
is Rule 9. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. Mr. Rajeeve, I will allow you.

...(Interruptions)...

SHRI P. RAJEEVE: Sir, we are discussing the UPSC examination. Our demand
is that the question paper should be made available in our regional languages also.
...(Interruptions)... Now it is only available in English and Hindi. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: I understood it. ...(nferruptions)... Rangarajanji,
please take your seat. ...(Inferruptions)... Hon. Members, I crave your indulgence.
...(Interruptions)... 1 request all of you to please listen to me. The issue has been raised
by the hon. Members. I know that it is very important. You're agitated over this.
Last week also you were agitated. And the Government had given an assurance. You
want the Government to fix a timeframe and announce it. I asked the Government...

(Interruptions)...
sft weiter @i fism: A I s a1d A TE W© 81 ().

MR. DEPUTY CHAIRMAN: I asked the government whether they can give
a timeframe. ...(/nterruptions)... The Minister said that they are trying their best to
solve it. ...({nterruptions)... They will come back to the House as soon as possible.

...(Interruptions)...

* Expunged as ordered by the Chair.
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SHRIMATI JAYA BACHCHAN: But their best is not best enough. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You should know the rules. I am standing. So, I
have asked the Government. The Government has said that they are trying to solve
it and as soon as possible, they will come back. Nothing more can be done from the
Chair. That is one thing. Second thing is, I would request the Government to solve it
as quickly and as soon as possible and come back to the House. ...(Interruptions)...
That’s all. ...(Interruptions)... Now, Calling Attention. ...(Interruptions)... Don’t you want
the Calling Attention? ...(/nterruptions)... Calling Attention is on an important subject
which every Party leader wanted. They will come up with answers. You please sit
down. ...(Interruptions)... Kanimozhiji, they will come up with answers to your queries.
...(Interruptions)... Allow the Government to solve it and come back to the House....

(Interruptions)...
sft e IrETer: TR, A TF W@ige 3w iR B ...(FaHM)..

MR. DEPUTY CHAIRMAN: You have a point of order. Tell me the rule.

...(Interruptions)...
sft Re1 SFHETE: WX, T 9 ...(GHT)..
MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... Please. ...(Interruptions)...

SHRI JESUDASU SEELAM (Andhra Pradesh): Mr. Deputy Chairman, Sir, I have
been asking for time for the last one week. ...(Inferruptions)... UPSC exam is not a
small thing. ...(Interruptions)... It is unique in the country. ...(Inferruptions)... There are
certain points. ...(Interruptions)... You don’t allow me. ...(nferruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: I have already asked the Government. ...(Interruptions)...
So, they can come back to the House as carly as possible. ...(Inferruptions)... 1 have
already asked the Government. ...(Interruptions)...
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sft Sggvafy: q T, ST H4 B, it is my direction. ...(Interruptions)... I have asked
the Government. ...(Inferruptions)...

sft e srrETe: A, SR SRR 1S Bl QA a1 fauer @i o e Bl
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MR. DEPUTY CHAIRMAN: You know it. ...(Interruptions)...

sf} N9 IFETS: AT B 9 BT A < I ..(FILF)...

MR. DEPUTY CHAIRMAN: Please allow Calling Attention. ...(Inferruptions)...
I will have to adjourn the House. ...(Inferruptions)... That’s the only way. ...(Inferruptions)...
Calling Attention is very important. ...(/nferruptions)... Nareshji, I will give my ruling.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. ...(Interruptions)... What is your point?
...(Interruptions)... Do you have anything new? ...(Inferruptions)...

SHRI DEREK O’BRIEN (West Bengal): Sir, this is a serious issue about UPSC.
Yes, it is something new. The last time the Minister was here, he made a statement on
UPSC. The House advised him to make his next statement in the House for the new
position. He continues to give television bytes, but not speaking to the House. So,
I request the Government to stop using the media as an intermediary. The Parliament is in
session. Whatever they have to say, they should come and speak here. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, it is over. ...(Interruptions)... No more discussion
on that. ...(Interruptions)... That’s over. ...(Interruptions)... I have to give two rulings.
...(Interruptions)... No more discussion on that. ...(Interruptions)... You sit down.

...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI JESUDASU SEELAM: Please give me two minutes, Sir. ...([nferruptions)...

MR. DEPUTY CHAIRMAN: I told you there will be no more discussion on this.
...(Interruptions)... Mr. Seelam, what are you doing? ...(Inferruptions)... Your leaders
are sitting here. ...(Interruptions)... What are you doing? ...([nterruptions)... The LoP
has spoken. ...(Interruptions)... Sit down. ...(Interruptions)... 1 cannot allow that way....
(Interruptions)... Please sit down. Do you have to say more than what your LoP has
said? ...(Interruptions).. What is this? Please sit down. ...({nferruptions)... No, no...
(Interruptions)... Do you want to say anything more than what your Leader has said?
...(Interruptions)... Then please sit down. ...(Interruptions)... Please sit down. It is
my request. ...(Interruptions)... 1 have heard you. Please sit down. ...(Interruptions)...
Mr. Seelam, please don’t do this. ...(Inferruptions)... It is not good. It is indiscipline,
Mr. Seelam. Please sit down. ...(Interruptions)... It is unbecoming of you. Please sit down.
...(Interruptions)... Please, Madam, you also sit down. Don’t raise your hand. I cannot
allow you. I have told you that discussion on this subject is over. I heard you. Let me
give two rulings and go to the next subject. Firstly, Shri Sharad Yadav has raised the
question of notice of privilege. ...(Inferruptions)... When I am giving ruling, there is no
point of order. I know you have given a privilege notice, which you have mentioned in
the House. That is under consideration of the Chairman. The Chairman will examine
it and take a decision according to the rules. Regarding Nareshji’s point of order, yes,
I know Rule 9 gives certain powers to the Deputy Chairman...(Interruptions)... Yes,
that is a point of order. I know the Deputy Chairman or the Vice-Chairman, when he is
presiding, when he is in the Chair, has certain powers. I am aware of it. By exercising
that power, I have asked the Government to come back to the House with a decision

as carly as possible. ...(Interruptions)...
SHRI NARESH AGRAWAL: When?

MR. DEPUTY CHAIRMAN: That is for the Chair. ...(Inferruptions)... It is my
discretion. ...(Interruptions)... It is my discretion to decide whether I should give this
direction or that direction. That you cannot question. ...(Inferruptions)... You cannot
question that. ...(Interruptions)... Now the Calling Attention ...(/nterruptions)... to the
plight of stranded workers from India in Iraq and Government’s response thereto. Shrimati

Ambika Soni. ...([nterruptions)...



